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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 115/2023

Dr. Atul Sheth & Ors. ... Applicant

The Guhagar Nagar Panchayat & Ors. ... Respondents
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AFFIDAVIT BY THE DISTRICT COLLECTOR RATNAGIRI '~ %2 %,

L . L’?)cvcndar Singh, working as Collector Ratnagiri, do hereby state on solemn

P R affirmation as under —
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O/ %&;\. At the outset I tender unconditional apology that The District Joint
gt 8. Mayekar - N nr ix

g | Commissioner, Municipal Administration, Collector Office, Ratnagiri on behalf

/ of me for not being able to participate for hearing on 19/10/2023 throughVideo
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ﬂ\\\ kel ".“:"f.jtdnferencing due to network connection error. There was no intention 10
bk N o - dishonour the notice of the Hon’ble Tribunal.
2 The District Collector, Ratnagiri is party respondent to the present case. Vide
order dated 01-09-2023, Hon’ble Tribunal had constituted a joint committee of 1)
The Guhagar Nagarpanchyat, Guhagar 2) The District Collector, Ratnagiri & 3)
~ The Maharashtra Pollution Control Board (MPCB).
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%, 3. The District Joint Commissioner, Municipal Administration, Collector Office,
S Ratnagiri on behalf of Member, The District Collector, Ratnagiri had participated
in the joint committee exercise and attend the site visit.
BEFORE&%E
Adv. Samrué)% i e
: : =D - Wayekar
NOTED & REGISTERE _ Notary Govt. of Indija
page No.0A N Q% 51, No. A4 % Tal. Dist. Ratnagiri (Mah.) I b s
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4, There g : y
1EIC are many court appointed committess in winih Memier, Ve §rstsies
Collector, Ratnagiri is nominated 1o participate in the oommitien cxercisg wd we,
have The Digtrict Joint ¢ ommissioner, Municipal Administistion for e e

District Collector, Ratnagiri who can be nominated for the said erer i

5. This is the first instance, where on behalf  of Member, The §nstricr Colleises
Ratnagiri, The District Joint Commissioner, Municipal Adminmisteztion, (1 5ledor

Office, Ratnagiri couldn’t participate for hearing on V93072025 taxonyn Vider,

VP it woa? P 7
ahal AT SES %

Conferencing duc to network connection error. He is punctiz) pAtipses %
all joint committec excrcises wherein have been included by the Hon™tle Cour’s

dircctions for submission of committee reports. | sincerely regpet for inziverrs
error caused in the present matter and | undertake that such incidence won’

happen again,
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¢ 6.The District Joint Commissioner, Municipal Administration, Collecsr Officz,

U+ /. Ratnagiri on behalf of Member, The District Collector, Ratnagiri will pzriicipziz

1

¥ in the joint committee exercise and written reply is being filed separzicly whick

may kindly be considered.

7. It is humbly submitted that this Affidavit may kindly be comsidersd zs

compliance towards Hon’ble Tribunal’s order dated 21-10-2023, znd no coercive

measures may kindly be not taken.

Ratnagiri BEFORE
Date 2 4 NOY, 2023
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Deponent Motary Govt. of India
Tal. Dist. Ratniagiri (Makh.}

Regr. No. 19340
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#).Devendzr* ,
Collector, Ratnagin
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